
S.No.     Nameofposts& Number  i
Pay Scale notified/ ofp()sts    ii

adopted by the
Commission

I Joint Regis trar 01_-61  -_ Ii 01li_c¥s_Govemmcrorganizatio

Pay Matrix Level-13
(123100-215900) Recogni'/.ec(a)Iloldi,Parent(b)PossesUnive'matterOrapp

2 Joint Director Ofriccrs i
(Research) Govemmcrorganisatio:recognised(a)I+oldParel(b)Pass(CxpC`13ssential(i)Mast(ii)MastSocizPsyclfrom(iii)Five

Pay Matrix Level-12
(Rs 78800-209200)

I                 subjc



Orricer   under
Government oi

(a)   (i)    holding
parcnl

Or

(ii)   with
appoin
level-7
cqujva

(b)           posses
univcr

Officers     of
Govemmeiit,   I
organization,   I
I.ccognised Rc€

(a)   (i)    holdin

•+

3 Under Scci.ctary 01

Pay Matrix Levcl-I I

(Rs 67700-208700)

4 Assistant Registrar 02

Pay Matrix Level-i i
(Rs 67700-208700)

5 Senior Research 02
Officer

Pay Matrix Level-11

(Rs.67700-208700)

the   Central Government,   the  State
Union territories:

analogous posts on a regular basis in the
cadi.e` or dcpai.lmcnt;

seven    years'     service    rendered    after
tmciit  tt.   the  post  on  a  regular  basis  in

(Rs. 44900~  142400) in the pay matrix or
lciit ill the parent cadre or department; and

sing   a   degl.ec   in   Law   from  recognised
sit,y

ifiri5dr.al
Union
Public
search

Government,     the     State
tcl.ritoi.ies,   autonomous  or  statutory
Seeloi.  Undertakings,  University  or

Institution;

g aiialogous  post on  & regular basis in the
parent cadre or department

OR

(ij)  with     seven     year-g'     service     rendered    after
appoiiitmen[ to the post on a regular basis in the
level-7  (Rs.44900-t42400)  in  the pay matrix or
equivale]it in the parent cadre or department and

(b)           p()`sse.ssing   a   dcgrcc   in   Law   from   recognised
university

Ofrlcers  uiider  the Central Government or the State
Govcrnmcnt or Union territories:

(a)     I+olding  analogou`q  post  on  a  regular  basis  in  the
parem cadi-c or department;

{b)     Possessing  r{]]lowiiig qualifications and experience:

Esscntialoua]ir]catio_p_:

(i)       Ma`sters'    dcgrcc    in    Political    Science,   History,
Statistics, Soi`iology fl.om a recognised university;

(ii)      Four ycars'  rcscarch experience in any of the social
sciences,

Desirablc`    Qualit-icalion:         Degree    in    law    from    a
Aecognisedunivcrs!ty.ife



ii Rcsearchofficcr-
_dr- .

Pay Matrix Level-10

(Rs.56]00-177500)

7 Senior Accounts 01

Officer

Pay Matrix Lcvcl-9
(53100-167800)

8 Dy. Superintenden(
-..-''-o1-"^_-_

of  Police

Pay Matrix Lcvcl-9
(Rs.53 I 00-16780())

9 Section Officer----~
_rfe_

Pay Matrix Level-8*
{Rs.47600-15 I I oo)

10 Private Sccrc]i.ry 05

I.'ay Matrix Level-8*
(Rs.47600-151 loo)

Ol`ficcrs      o(`     the      CL`ntriil      Government,      the     State
Govcmmcnt,   Union   rcrritorics,   autonomous  or  statlltory
ol`ganjsations,  Public  Scclor  Undertakings,  Universities  or
recognised  Research  liistitution  ;

(a)    Holding  ana!ogoLis  p{}sts  on  rcgiilar basis  in  the  pare
cadre or depailment:

(b)   Possessing the qualifications and experience:-

Essential:-

Mastcr's   Dcgrcc   in   Socjfll   Scici`cc   from   a   recognis
|Jnjvcrsjty.

Desirable:~

(i)    Degree in I,i`w  from a rccogiiised university;

(ii)   Thi.cc  years'  rcscfli.ch  cxperieiice  in  any  of the  soci
scieiice.

Officers    holding    analogou.q    posts    in    the    Accounts
Organizfltions. Officers {n the scale of Rs. 2375-75-3200-
ljB-loo-35()0 (]'rc revised) (now corresponding to Level-7
or   8   of  pay   in:ilrjx   a.i   per   7`h   CPC)   working   in   the
accoLlnts  organi7,ati(in with  2  years  regular service ill the

grade.

Officers under Centi.al / State I.olicc Organizations;

(a)     (i)      lJolding  analog()us   posts  on  a  regular  basis;
OR

(ii)      lii`spccttir``    ttr    Pt7]ice    wiLli    5    years    regular
scrvicc in the grade or cqltival€nt; and

PoSscs`qing     cxpci-iencc     in     investigation    of
crimineil cases.

Ofricers under the Cent-rat Government;

(a)     (i)     fiolding  alia]ogou`q  posts  on  a  regular  basis;
OR

(ii)   With  8  ycai.s  rcgillar service in  Level -6 of pay
Mall.ix or cquivalcnt; and

Posscs`iing      cj`xpcriencc      of     Administration/
cstablj.shmciit acc{)unts matters.

Desirable: A degree in  law.

6FF]i-ei~s+u~n-d-;;Th'[`-Centrin-iGoveii-imT€riil;

(i)    11o]diiig a"i]ogous posts on regular basis; or

(ii)   With     R    yL`z`rs     I.i`giilar    service    in    a    post    of
Matrix.cvcl-(, ofS.I_e_r}s_Jg.rapli|r._ii_il.:I



.Ill Assistant Accounl
Off'cer

Pay Matrix Level-`
(Rs.44900-142400,

12 Inspector

Pay Matrix Level-
(Rs.44900-14240(

L3 Scnior Research
Assistant

Pay Matrix Level
(Rs.44900-14240

01

08

_r
(`)i.Ti;jrT'-;i.`-'~t-h~6~    Ccmi.al     Goverrm6nt,     the     State
Gov@Jrmment,   Union  t'eITitofies,  autonomous  or  8famtory
ttrgan]i.satjolt£,  ]'ublic  Scctoi. Undertakings, Universaties or
rccogniscd Re`Search Institutions:

{.a)   (i)      I.Iolding !malogous po`sts on regular basis in the
parent cadre or department; or

(ii)     With   I-ive  ycars'  sc`i-vice  in  the  grade  rendered
a(`ler  {iiipoiiitmcnl   t`hcreto  on  regular  basis  in
lcvcl-6 {R§.35400-I 12400) in the pay mathx in
the parciil cadre or department; and

Possessing      any      one      or     the     following
qualir,catjo,l`i:-

(i)      Pass    in    the    Subordinate    Audit/   Accounts
Scrvicc  cx£`mimition  conducted  by any  one  of
lliB   organiscd   ^ccQums   Deparrmen±s   of  the
Central Govemmcnt;

{ij)    Successful  completion  of training  in ire Carfu
and  ^cct]unts  work  in  I;tnstitwte  of Secretariat
r|`raining and  Management training corse and

a minimum of three ycars' experience in Cash,
^cc{`uiits ai\d  Budgcl W{trk.

olriccrs under  Central  /  State  Police  Forces/  Arlned
Forces of Unitin;

(a)     (i)     Workiiig jn similar or equivalentgrade in the
Ccmra]/State  Police  Forces/Armed  Forces  of
Union:  or

(ii)    Sub-Inspector    in    the    Centralfstate   Polio.e
Forces/Armed   Force.s  of  the  Union  with  5
years ri`gular scrvicc as Sub-Inspector: or

(iii)   Ofrlcers  w{trking  in  the  eqLiivalent gnde  on
rcgillar htlsis under the Central Govt./ or State
G ovt.             Departments/Central            Public
Undertakings; atic]

Ptisscssing  at  least  5  years  experience  in
vigilanci`   or   investigation   or   intelligence
w')rk.

E)THiccrs     ol`    lhc     Cc`ntral     Government,     the     State
Government,  lJliioii  tcrritorie.a,  autonomous or Statutory
organisations,  Public  Scclt.1.  Undertakings,  Universities
or recognis{}d Rcscarch  Institution:

(a)     Holding  anal{!goiis  posts  on  regular  basis  in  the
parent cadi.a or department.

(b)     Posse`ssing   l`ollowiiig   educational   qualifisatiuns
and cxpeiicncc:

IZsscnlial:



®
Master     Dcgi.ce     in     Social     science     from     a
rccognjsctl  iiiiiversity.

(ii)      Two   yeai`s'   rcscarch   cxpcrience   in   any   of  the
social  science.

offiGcrs  m[rfuffi Government   or   the   State
Govcmments    or    Universities    or   recognised   Research
lnwitutions  or  Puhlic  Sector  Undertakings  or Statutory or
Semi Govcmmcnt or iiutoii{tmous organizations:

(a)            Llalding ana]ogous post on a regular basis;

giv)           Possessing  rollowjng  cducationa]  quelifications
ai]d cxpcricncc:

Essential: -

(i)    Masters.  Degrcc  in  SLatisties or Mathematics or
Operation.s  Rescai.ch  or  Physies  or  Economics
or   Commcrcc   (with   Statisties)   or  Degree   in
ljnginuering    {ir    Computer    Science    from    a
rcoognised  University;

(ii)  Two  years'   experience  of  an  electronic  data
processing      work       including      one      year's
experience     or    computer     programming    or
operation;     Or  two  years'   experience  of data
processing      work       including      one      year's
cxperiencc  of unit  record  system  (Tabulor  or
accounting machines, cQllator etc);

Or
(i)    Degree    from    a    recognised   university   with

Statistics as a subject;

(ii)   Five   ycar`i.   experience   as   mentioned   in   (ii)
nbove.

Desirable:  -
(i)    Formfll    training    in    computer    programming

Operation;

(ii)  Know[cdgc of one or more of the programming
languages;

(iii}  Experience   of  op€raring   mechanical   tabulatior7
cquipmciil  and of planning and supervising work
on such cquipmenL.

()lricers     ol`    the     Ceiitral     Government,     the     State
Govcmmciits, Union tei.rilories3 autonoinous or Statutory
organisat`iolis,  Public  Sector  undertakings,  Universities
{)r rcL`ogniscd  Rc`scarch  lnstitutiotls:



16 .Itlnior Accountallt ()2

Pay Matrix Level-4

i

(Rs.25500-81 I 00)

i

17 Assistalit I.ibrarian 01

Pay Matrix I,evcl-4
(Rs.  25500-81100)

iajm~~+`iirT|tidmiiigTdarfe6us pests on regular
the pareut cadre or depatment; Or

(ii)     With   ton   years'   regular   service  rendered
al`1Lx  £[ppointmcnL  to  the  post  on  a  regular
ba.gis  in  the  level-4  (Rs.25500-8l loo) in he

I)ay i"trix; and

{b)     Wlio    have    undcrgonc    training    in    cash    and
ace(>unts   work    in    the   Institute   of   Secretariat
Trainiiig   afld    Management    and   possess   three

years'  cxpericncc  ol`  cash,  accounts  and  budget
work.                                                                            ,

of     lhc     Ccntra] Government,     the     State
Govcriimcnt,  Uiiion  tcrritttrics,  autonomous  or  statutory
organisation,  Public  Sector  Undertakings,  universities  or
rect)gnised Research ]nstimtiong:

(a)   (i)      Holding analogouL` post on regular basis in the
parent cadre or d`aparme"t.

OR

(ii)     Upper   I)ivisi(in   Clerk   in   Central   Secretariat
Clericnl    Scrvjcc    with    C&sh   and   Accounts
t].aiming     conducted     by     the     Institute     of
Secretariat i.raining ai]d Management.

Posses`qing              fol lowing              educational
qualifications ancl experience:

Bsscntial:

(i)     B.Com      with      knowledge      in      computer
applications.

Desirable:
(i)      Expcricnce  in  dealiiig  with  accounts and cash

matters.

Ofriccrs Ii~ndcr   tha i5ciir;i Govcmment   or   the   State
Government    oT    Union    Territories    or    Puhlic    Sector
Undertakings or ault)n{)iiioLis organisations -

(a)             r]olding ai`alt.gouti posts on a regular basis.

(b)    (i)    Bachcloi-s  I)cgrec in  Library  Science or Library
itnd    Information    Science    of   a    recognized
University t)r Institute.

(ii)  Two years'  professiorml experience in a Library
under  the   Central   Government   or  the   State
Government     or    autonomous     or    statutory
organizati`tn  or  Public  Scctor  Undertakings  or
University       {}r       recogtiiscd       Research      Qr
Educational  ]nslit.ittion.

I)esirablc:
(i)    I)iiilo"i    in    (?omputcr    Application    from   a

Institute.ffngEjEid+uL±L&r.^I



Officers      of.     1hc`      Central      Government,      the     State
G{)v®mments,  Unit)n  lcrritorics,  flulonomous  or  statutory
i]i.ganjsatio!is,  l'ublic  SccLoi.  Undertakings,  Universities  or
rccQgflisL`d  l{e`*citl.ch  hlstitllti\)ns   ~

I Loldjng  alialogoLi.s  post  on  a  regular ba`sis  in the parem
cadre or departmeiit.

Desirilblc:

Diplttma    jn    Comi)utc`r    from    a    recognised
unjvL`r\iityoriiistitutL`.

N()tc:      PrefcrcncL`   will   bc   given   to   those  who   know

b{>th  Eiiglish and  I-lindi  stenography.

Omccrs of lhc Central Govi`rnmcnt:

(i)            lAoldingriialogous.post on regular basis

(ij)           With  eight years'  regular service  in the grade of
Lower    Division     Clerk     [level-2    (Rs.19900-
63200) in  Lhe pay matrix] or equivalent

*Note:  There is  pay  disct-cpaticies  to  the  posts of Dy.  Superintendent of Police, Section

Ofricer,  Private  Sccretai.y  &   Inspei`tor  in  the  National  HLlman   right  Commission,
proposed  for  fllling  .ip  oil  deputation  hasis.  The  Candidates  will  not  claim  for  the
existing pay scale as :I  matter ol' right on sclcction to the res|}i`ctive posts on deputation
basis. ]t wjlJ [}e as pL.r decis`ion of. thc. Govcl.nn"nt/NHl{C.

1.       (i)        Numberofpost{s)mayvary.
(ii)        Separate application(s)  may be submitted jf & candidate  is eligible and applying
for more than one post.
(iii)     CQirmis`sien's  rcscrvcs  the right to  cancel  / withdraw  thi. vacnncy notice in any
Lime without p].ior notice a)]d wjLhout providing any reason  for jt.

2.        Proforma ofapplicatit!n its atl€iched al AnncxiH.L`  -T.

3.         These vacancies are nieant  for dcputfl{ion only.  ^pplicatj{ins ot. ot`ficers/off]cials under
the Central  Goveriiment,  the  State  Govcmmcnts,  Uni()n  tcrritorics.  autonomous or statutory
organisations,  Public  Sector  Undeil.akings,  Universit`ics  or  recognised  Research  lnstitiitions
who  fulfill   the  rcciuisiitc  c]igibility  ci.itcria  and   expcr;cncc   for  these   posts,  as   mentioned
against   each,   will   only   be   i`onsidc]-cd.     Applications   ol.   c.1ndidatcs   not   in   regular/

permanent    basis,    rctircd    ol.Iiccrs    or   candid{1tcs    serving    in    the    private   sectol./
Organizations/ Universities/ lnstitution§ will bc summarily rejected.

4.        The   Deputation   will   bc   governed   by   the   terms   and   conditions   contained  in  the
Department of Personnel  aiid  Training's O.M.  No.6/8/2009-Estt.(Pay.II), dated  17.6.2010 as
amended from time to time.

5^        The  maximum  age-limit  t'or  itppointmcnt  by  deputation  sha]]  be  not  exceeding
`rlfty-sixy®ars,asomtheclosingdatcofrccciptot.application.¢{



The  applications  of eligjblc  candidates  who  ciin  bc  spai.cd  immediately  on  selection,
ay please be  forwarded to the  Under  Sect-clary,  National  Human  Rights C®mmission,.           -`  t  .      iT           |`_lt_:          llnhl-ln+^E.+  ktrDelhi  -110023  latest  by

20th June, 2024  in  the proscribed foiiTiat as al Annexure-I  alongwith all requisite docurments
i.c. atlestcd photoct>pics t„-last 05  ye&i.s APARs, Integrity Certificate, DErvigilance clearance
& details of major minoi. punishment if any ctc.

7.         Any application  received directly oi. €`rter the  due date  win  not be  considered and will
be surmmarily rcjcctcd.

8.         The forwarding authority may also certify the ini`ttrmalio]i furnished by the candidate in

M,a.n;v  Adhikar  Bhawan,  `C'  Block,  GPO  Complex,  lNA,  New

application form.

•\.,   .     :`    ;'`,,`..„

Under Secretary (Estt)



Advt.   NO. 02ra024

APPUCATIONFOBMF_Q_BAPPOINTME_N+
lN NATIONAL HUMAN  RIGHTS COMMISSION CIN  DEPUTATION  BASIS.

Name of Posts aDDlied for

1.         i  NameandAddress
i  |ln  Block  Letters|

2.            Date of Birth  (in christian era)

3. i.    Date of entry to service

ii.   Date of retirement ur`der centfalfstate
_

Government FRules
4. Educational Qualifications

5. Vvhether        Educ ation a I        a n d        othe r
qualifications   required   for  the   post  are  i
sati§fted,   (lf  any  qualification   has  been
treated     as     equivalent     to     the     one
prescribed     in     the     rulest     state    the
authority tor the same)
Qualification  /Experience  required  as Qualification / Experience posse
mention in the advertisement/vacancy
circular
ESsential; Essential;

(a)          Qualifica On;
~ITQ-dalification;

(b)          Experience;                                                I (b)   Experielice:

Desirable
. b_e_siiEie _ ___ _.

(a)          Qualificat ion; (a)    C)ilalitication.

(b)          Experience; (b)   i-£perience:

5.1 ln  the  case  of  degree  and post  graduate  qualjfica{ions   elective/main   subji
subjects may be indicated by the candiclate.

6.
Please state clear y whether in the light of
entries made by you above. you meet the
requisite essentia I qualifications and work
experience of the post

7` Details  Of  emp)oyment  in  chronological  order.  Enclose  separate  sheet  dull
your signature, if the space below ls insufficient.
Office/ Post held From To Pay    Matrix    Level    / Natti
institution      with on   regular Pay  Band  and  Grade dctai
address basis pay  of  the   post  heldonregularbasis expetheo

LEn±-pay-be~nd-and grade pay grantfficler ACP/MA-CF are personE! to the officer
not be mentiefted«  Only pay  band and  grade pay/pay scale of the post held  on  regular b€
Details  of ACP/MACP with  present  pay  bands  and  grade  pay  where  such  benefits  hav€
candidate may be indicated as below.Office/lns}itutionpay  Matrix  Level  /  pay  Bah~a-a~fi`d~+era-a3--F-r6~m i 'PadrawnunderACP/MACPscheme

>,

8.             Nestwre of present employment i.e<  Ad}`®c or
Temporary or Permanent

Anne"re -I

Paste a recent

passport size
photo of the
candidate

essed by the officer

eats  and  subsidiary

y  authenticated  by

of    duties     (in
I)                 highligh[ino
rience   required   for

lied for

and therefore should
to be mentioned.

been  drawn  by the



I
9, ln  case the  present  employment  is  held  on
11 II-lIREI, ~  ,    '                                                                               I

(a) Name Of the peelandpryOfthepostherdinsubefantive
(a)The date ofinitelappointment (b)::;&dat:::/%%:tt?;#tent °n            C  :#::/:a:?abnelFoant:Osn t° Which

91           Notes:  lnshouldb case of 5fficers  al'ready  on deputation*  the  applications  such officerseforwardedbytheparentcadre/departmentalongwithcadre

clearance, v`igilance clearance and integrity certificate.Note:Informationundercolumn9(c)&(a)abovemust  be  given  in  all  caseswhereapersonisholdingapostondeputationoutsidethecadre/organization

9.2

but still maintaining a lied in his parent cadre/organization.

10 !f  any  pOst  held  on  deputation  in  the  post  by
the   app'icant   date   of   return   from   the   Iast
deputation and other details

11 Additional details about present employment.

Please     state     whether    working     uncler
(iTtdicate    the    name    of    your    8mployer
against the relevant column)',

a)    Central Government

b)    State Government

a)    Autonomous organization

d)    Government organlzation

e)    universities

f)     Others

12 Please  state  whether  youriirE-i6rking  in  the
same department and one  in the feeder grade
or feeder to feeder grade

13 A(re yc," in  revised  scale  of pay if yes,  give the
date  froin  which  the  revision  rank  place and
also iridicate the pre-revised scale -

14 Total emoliiments per month now drawn

Basic pay in pay Band/ Pay                     Pay Matrix Level / Grade pay
Total Emoluments

Matrix

ln  case the  applicant  belongs to on  organization which  does  not belongs to Central Government payscales,melatestsalaryslipsissuedbytheorganizationshowingthefollowingdetoil8maybeenclosed15

I Total EmolumemsBasic pay in Pay Band/ Pay Matrix Pay Matrix Level / Grade Pay  &.ggp!ig±Q[erate.o.fJ24_`.____

16 A  additianal  information,   if  any  relevant
to the post you  applied for the support of
your suitability for the post.

(This   among   other  things   may   provide
information  with  regard  to  (i)  Additional
academic   qualmcation    (ii)    professional
training   (iii)   work   experience   over   and
above     prescribed.     In     this     Vacaricy
Circt[lar/ Advertisement)

(Note:  enclose  a  separate  sheet,  if  the
space is insufficient)



18.1 The     candidatesTi-ri
including information w

(i)    Research   publjcal
and special project

(ii)   Awards/Schofareh!
Appreciation

(iii)  Affiliation      with
bodies/institutions

(iv)  Patents  regis'tered
achieved for the or!

(v)   Any    research    inn
involvirig  official res

(vi)  Any other informali

Note:  enclose  a  sepai
space is insufficient

17 Whether belongs to Sci

18 complete   po5ial-~-*iREF
details    i.a.    Telephone

requested     to
ithregardto.        „

and   reports

a/Official

the     professional

in  ten  name
ganization

novative measure
gularization

sheet  if  the

7(isi7oBt)---
ess   and   ccmtact
/Fax    Nijmber    &

e.mail address of the present employer

--_-'-,         -ev ,--,.. ^, ~           ,----- __.. ~.  _

`Post~al AciaFTeLss     --

Telephone  &  Fax  No -

e.mail address: ___         ____    I
am  well  aware  that  the

information    furnished   flin    the    curriculum   duly    subported    by   the    dociiments    in    response   -of-  e-s;6ni'ia-I
qualjficalfontwck experience suBmitted  by me will also be assessed  by the  selection  committee al the time of
selection for the post. The information/details provided by rna are correct and true to the based of my knowledge

I   have   carefully   gave   through   the   vacancy   circular/advertisement   and   I

and no material fact having a hearing on my selection has been suppressed/ withheld.

(Sigr`ature of candidate)
Address

Emall  lD  :

Contact/Mobjle No.

Date

£ertjficati on by; i.a£.± mplo y9e/ a ad!gr£Qn±£g!!LngJ±!±±bg!:i!:I

The  informati'on/ detail  provided  in  the above  application  by  the  applieant  are  true  and correct as Per
the facts  available  on  records.  He/ She  fulfilling  requisite  eligibility  criteria  and  also  possess  essen(ial
educational qualification and experience mentioned in the vacancy circular.

2.            If selected he/ She will be relieved immediately,

3h              lt js also certified that:

i)              There is no vigilance or disciplinary case pending/ contemplated against shri/Smt/Ms

ji)               His/ Her Integrity  is certified.

iii)            His/Her APAf]  dossier in original /phcitocopies c)f APAR for the  last five years duly attested by an officer
of the rank of Under Secretary of the government of India or above are enclosed.

iv)           No major/minor penalty has been imposed on him/ her during the last ten years or a list of major/minor
penalty imposed on him/ her during the last ten year enclosed ( as the case may be)

Counter signed
(Employer/Cadre Controller Authority with seal)


